Government of Jammu and Kashmir
General Administration Department
Civil Secrefariat, Srinagar.

Notification
Srinagar, the 3.* of Uctober,2019.

S.0. 01 .-In exercise of the powers conferred by section 55 of
the Jammu and Kashmir Reorqanisation Act, 2019 (Act No. 34 of 2019)
read with Presidential Order S. (). Na. 3337(E) dated 31% of October
2019, I, G, C. Murmmu, Leutenant Governor of Jammu and Kashmir
hereby direct that the provisions of the Jammu and Kashmir
Government Business Rules which were applicable to the erstwhile
State of Jammu and Kashmur thall apply to the Union Territory of
Jammu and Kashmir for transaciion of Government Business subject
to the madification that any reference to the Governor and Chief
Minister shall be construed as reference to Lieutenant Governor of the
Union Territory of Jammu and Kashmur.

This order shall be deam :d to have come into force with effect
from 31.10.2018,

Sd/-
(G. C. Murmu)
Lieutenant Govemeor
No: GAD(Adm)34/UT/2019-1 Dated: 31.10.2019
Copy to the:-
Advocate General, J&K, Srinaga.
All Financial Commissioners.
Director General of Police, J&K.
Al Administrative Secretaries to the Govemment,
Chief Electoral Ofticer, J&K.
Divisional Commissioner, Jamm:/Kashmir.
Director General, IMPARD, J&X,
Director, Anti Corruption Bureal , J&K.
Chairperson, J8K Speciai Trioun3l,
10. Inspector General of Police, Tra tic, J&X.
11. All Heads of Departents.
12. Director, Information, J&K.
13. All Deputy Comimissioners,
14, Registrar Genetal, J6IC High Co L.
15. Secretary, J&K Pulidic Service G nmission.
16. Director, Estates,
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Director, Archives, Archaeology and Museums.

Executive Director, JBK State Rahabilitation Council.

Managing Directors of all Public Sector Undertakings.

Secretary, J&K Vigilance Commission,

Secretary, J&K State Water Resources Regulatory Authority.
Secretary, J&K Legislative Asseinbly,

Secretary, J&K Board of Professional Entrance Examination.
Chief Executive Officer, J&K Economic Reconstruction Agency.
Member-Secretary, J&K State |.egal Service Authority.

Secretary, J&K State Social Welfare Board.

Secretary, J&K Services Selectic:n Board.

Secretary, J&K State Advisory [Loard for Welfare & Development of other
Backward Classes,

Secretary, J&k Acacemy of Art, Culcar: & Languages.

Secretary, J&K Backward Classi:t Comimission, Srinagar.
Secretary, J&i’ Stzic Advisory Euard for Pahari Speaking People.
Secretary, J&K State Advisory Board for Development of Gujjar &
Bakerwal.

Secretary, 18" Slate Advisosy Ecard for Development of Kissans.
Controller, Drug & ood Corzro’ Orgarizeticn.

Director, Defen.c Labour Procu2ment.

General Manager, Coveirnment Fress, Jarnmu/Srinagar.

Private Secreisry to Honble Lic stenant Hon'ble Governor
Private Secretary to the Chief Secretary.

Private Secrelaiy (o Secretary (U the Covernment, GAD

Stock file/Websitz, GAL.
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\Dr. Farooq Altmad Lone)IAS
Uecretary to the Government



